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GOVERNMENT OF INDIA 

MINISTRY OF COOPERATION 

  

RAJYA SABHA 

UNSTARRED QUESTION NO. 2728 

TO BE ANSWERED ON  12th AUGUST, 2026 

  

COOPERATIVE INSTITUTIONS, SOCIETIES, MARKETING AND 

PROCUREMENT 

  

2728 SHRI NARAIN DASS GUPTA: 

Will the Minister of COOPERATION be pleased to state: 

(a) whether Government has assessed the performance of newly established national 

cooperative institutions and societies; 

(b) the details of cooperative societies registered during the last three years, State-wise; 

(c) whether Government proposes to introduce digital platforms for strengthening cooperative 

marketing and procurement; and 

(d) the steps taken to improve access to finance for cooperative societies? 

  

ANSWER 

 

THE MINISTER OF COOPERATION 

(SHRI AMIT SHAH) 

  

(a) Yes sir, the Ministry of Cooperation periodically reviews the performance of newly formed 

three national-level multi-state cooperative societies i.e., National Cooperative Exports 

Limited (NCEL), National Cooperative Organics Limited (NCOL), and Bharatiya Beej 

Sahakari Samiti Limited (BBSSL). 

  

(b) The State-wise details of multi-state cooperative societies registered during the last three 

years is placed at Annexure-I. 

  

(c) Yes sir, the Government has introduced several digital platforms to strengthen cooperative 

marketing and procurement. The registration and onboarding processes of BBSSL have been 

digitised through the ‘Bharat Beej’ portal. The portal enables cooperative societies to register 

and onboard with BBSSL seamlessly and facilitates their access to quality seeds, processing 

support and market linkages, thereby strengthening cooperative marketing and procurement. 
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In so far as NCOL is concerned, it leverages digital platforms to facilitate cooperative 

marketing and procurement through the marketing of "Bharat Organics" products on various 

e-commerce platforms. It has also adopted QR code-based product traceability and digital 

inventory systems for supply chain management. In addition, NCOL facilitates the digital 

onboarding of cooperative societies and certified farmer groups to enable their participation in 

procurement and market linkages through digital platforms. 

Under the Atmanirbharta Abhiyan, NCCF and NAFED have developed the e-Samyukti and e-

Samridhi portals for registration of farmers and procurement of tur, masur, urad and maize at 

Minimum Support Price from pre-registered farmers. 

(d) National Cooperative Development Corporation (NCDC), a statutory body under the 

Ministry of Cooperation, Government of India, is mandated to promote economic development 

through cooperatives by strengthening farmer institutions, enhancing productivity, and 

supporting pre & post-harvest infrastructure.  

NCDC has been providing financial assistance to the cooperative sector under its Corporation-

sponsored schemes as well as various schemes of the Government of India, covering a wide 

range of notified commodities and services, as amended from time to time. In recent years, 

NCDC has introduced sector-specific schemes and focused products to align with the evolving 

needs of the cooperative sector, with special emphasis on new cooperatives, women 

empowerment, rural healthcare etc. thereby strengthening the cooperative infrastructure.  

Since its inception, NCDC has cumulatively disbursed ₹5,74,090.48 crore for the development 

of cooperative institutions across the country. Out of which ₹3,96,763 crore has been disbursed 

for cooperative development during the last five years.  

 

***** 

  

  

  



Page 3 of 3 
 

ANNEXURE - I 

MSCS Registered during last 3 years- (state wise) 

S.No State 2023-24 2024-25 2025-26 

1 Andhra Pradesh 0 2 0 

2 Arunachal Pradesh 0 0 0 

3 Assam 0 0 0 

4 Bihar 2 2 1 

5 Chandigarh 0 0 1 

6 Chhattisgarh 0 0 0 

7 Delhi 6 1 5 

8 Goa 0 0 0 

9 Gujarat 3 1 5 

10 Haryana 0 2 2 

11 Himachal Pradesh 0 1 0 

12 Jammu And Kashmir 0 0 0 

13 Jharkhand 1 1 0 

14 Karnataka 7 2 3 

15 Kerala 22 32 14 

16 Madhya Pradesh 1 1 2 

17 Maharashtra 31 30 16 

18 Manipur 0 0 0 

19 Nagaland 0 0 0 

20 Odisha 1 0 1 

21 Puducherry 0 0 0 

22 Punjab 2 0 0 

23 Rajasthan 0 1 3 

24 Sikkim 0 0 0 

25 Tamil Nadu 8 6 4 

26 Telangana 3 1 0 

27 The Dadra and Nagar Haveli and Daman and Diu 0 0 0 

28 Uttar Pradesh 7 21 12 

29 Uttarakhand 0 4 1 

30 West Bengal 1 1 0 

  

Grand Total 
95 109 70 

  

 


